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B~ UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No / 192010 /.6 /84-691 /OA No. 415/2022/23 Dated '[‘?//' : ly *3
To,

The Registrar General,

Hon’ble National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Regarding submission Action Taken Report in compliance of order datec.i '06.02.2(')“203
passed by Hon’ble National Green Tribunal, Principle Bench, New Delhi in 0.A. .

415/2022 Sanjay Pandey \//s State of U.P. and Others.

Sir,
Kindly refer to the subject mentioned above. In compliance of order dated 06.02.2023
ench, New Delhi in 0.A. No. 415/2022

passed by Hon’ble National Green Tribunal, Principle B : .
Sanjay Pandey V/s State of U.P. and Others, Please find attached herewith Action Taken

Report on behalf of U.P. Pollution Control Board for your kind perusal and further necessary

action.
Sincerely Yours,

Chief Environment Officer
(Circle-6)

Enclosures: As above

Copy to: Following for information and further necessary action.

Shri Pradeep Misra Advocate, Supreme Court, B-235,Sector-XIX, Noida, District-GB

Nagar, 201301. /

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow —226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppcb.com
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Action Taken Report in compliance of order dated 06.02.2023
passed by Hon’ble National Green Tribunal, Principle Bench, New
Delhi in O.A. No. 415/2022 Sanjay Pandey V/s State of U.P. and
Others.

Background
A grievance application regarding illegal sand mining from River

Narayani in Village Dholha, Ramnagar, Tehsil- Khadda, Distt- Kushinagar was
filed by Sri Sanjay Pandey R/o Vill- Chatur Chhapra, Police Station- Khadda, Dist-
Kushinagar (U.P.) and this Illegal sand mining is falling within 07 kilometers from
Balmiki Reserve, Bihar and Sohgaura wildlife sanctuary in District Maharajgan;,
Uttar Pradesh and is causing serious environmental degradation. Honorable
National Green Tribunal considered this Grievance application as O.A. No.
415/2022 and passed an order on several dates in O.A. No. 415/2022. The relevant
portion of order dated 06.02.2023 passed by Hon’ble Tribunal is mentioned
below:-

“3.The Joint Committee is directed to undertake visit to the mining site in
question as and when the flood water recedes and look into the grievances made in
the application and submit Factual and Action Taken Report within two months by
e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.

4. List for further consideration on 19.04.2023.”

Accordingly an Action taken report in compliance of Orders passed by
Hon’ble N.G.T. dated 06.02.2023 in O.A. No. 415/2022 has been prepared and is
given below:

Action Taken Report
1. In compliance of order dated 06.02.2023, Joint Committee Comprising of
DFO, Kushinagar, Mining Inspector, Kushinagar and Regional Officer, U.P.
Pollution Control Board, Gorakhpur inspected the said site on 23.02.2023.
Copy of the said Joint inspection report is annexed as Annexure-01.
2. As per Joint Inspection Report dated 23.02.2023, sand mining was not
taking place on the Bank of River Narayani in the Territorial Limit of Vill-
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Dolha, Ramnagar, Tehsil-Khadda, District Kushinagar. Joint Inspection
team found that villagers were doing farming at the site. Photogaph of the
site taken during Joint Inspection is a annexed as Annexure-02.
. As per letter no. 1026 dated 03.11.2022 of DFO, Kushinagar, Vill- Dolha,
Ramnagar, Tehsil- Khadda, Distt- Kushinagar is not situated within the Eco-
Sensitive Zone of Balmiki Tiger Reserve.
. As per Joint Inspection Report dated 23.02.2023 any mining
lease/permission for sand mining has not been issued by Concerned
Authority in the Territorial Limit of Vill- Dolha, Ramnagar, Tehsil- Khadda,
Distt- Kushinagar.
. As per Joint Inspection Report dated 23.02.2023, NOC for sand mining and
Consent to Operate the sand mining at the complaint site has not been issued
by U.P. Pollution Control Board.

Above mentioned Action taken report regarding Order passed by

Honorable N.G.T. on 06.02.2023 in O.A. No. 415/2022 is being hereby submitted
in form of a searchable PDF/OCR.

Annexure- As above.

Pa n kaj Digitally signed

by Pankaj Yadav

Date: 2023.04.18

Ya d aV 102922 +0530

(Pankaj Yadav)
Regional officer
U.P. Pollution Control Board
Gorakhpur
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wi T THosiod0, AE ool ¥ T MoTo %o 415/2022 HOY UUST 9 R IH
Soyo gRT UIRG 3Mey fAA® 08.12.2022 & Igured # RrefPdr weicy, FATR g™
@ T fadw & g § Tfda W gRT Rerih wra o fderor e |

AT THouN0cI0, I facell § AR 310U0 o 415 /2022 Golg UTvey g9 T

3% SoW0 gRT UTRA 3Mew faii 08122022 & IrUTe # OGN #ged, FHRIR

ERT & T e & argpd | wfed & g1 Rl verel o1 et fa-id 23.02.2023

DI JAEERIT gRT foar 73 | fawgd Feror ameen f=rad g

1. ReEd wd 9 g, IR, dedld— dgsel, ye— R d Red aRmoh
4 & dc @ MEr § qre] WA BIAT g1 81 Urdr 17| R0 & §Hg aHangi
ERT W BT BRar g3 YT AT |

2. v & w9 ReRded sl 9od Uvsd 9 RN R GHD 10T B B
v o a1 fheg o urveg & wwe T8 @ U |

3. UYFI gATeN, HR & UFid |0 1026, fadAih 03.11.2022 §RT 37ATd HRAAT
T & fF UM ereEl, IR, dedid— WSl UG- FHIR H qrafal SEIR
RSd & (Ecosensitive Zone) & HIaR T2l &, (I3 & BRI Fol ) B |

4. WM AVHR, HATR & THb o 565, fa1d 18.10.2022 FRT T 37T BRIAT TAT
g f areia @y ReT &9 & uRReIfaa! Hadl &9 (Ecosensitive Zone) fhaiiex
09 & IR ST & | YT UTH— Blelel, NHETR, dedid— @ugs], Siyd— $HiR
# B W WA uceT /e darferd Tel & |

5. RIPR ®d & SWIGd R R I Yyl A0 9IS 9§ ANl YA U= gd
qTe] @9 B Fedfa g uF et T8 fear 2

6. Riedsd si G99 FAR UvST gRT f&A1H 19.10.2022 &1 AT T UM & AR
Sad RrErd wrd W AT 03 A8 W 916 @A Sl S q8 fear w3 7, (@F
@1 BRI el ) 2 |

I 3T AMYD IqArhTe Ud Maeads Hrdarsl g Arex Ifd 2|

Y _ ‘.
FHITR | I090 YU A 9IS, HITR |
TRYYR |

SR °%
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